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Indo-Bangladesh relations

1488. DR. BAPU KALDATE:
Will the Minister of EXTERNAL
AFFAIRS be pleased to state:

(a) whether there is any possibi-
lity of re-dpening ¢f bilateral relations
between India and Bmiglitdesh; )

(b) if so, when; and
{¢) what perticular subjects of esm.

mon interést are Iikely to be discuss-
ed?
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THE MINISTER OF EXTERNAL
AFFAIRS (SHRI ATAL BIHARI
VAJPAYEE): (a) to (c). Discussions
have been going on continuously
between India and Bangladezsh in
order to fihd mutually acceptable so-
lutions to bilateral problems and to
promote friendship and co-operation
between the two countries.

Non geprosit of P.F. in Kerala

1489. SHRI VAYALAR RAVI: Will
the Minister of PARLIAMENTARY
AFFATRS AND LABOUR be pleased
to state;

(a) whether some of the public sec-
tor undertakings in Xerala have not

remitted their share of provident fund
contributions; and

(b) if so, the names of these under.
takings, the amount :nvolved and the
actiong taken thereon?

THE MINISTER OF PARLIAMEN-
TARY AFFAIRS AND LABOUR
(SHRI RAVINDRA VARMA): (a)
and (b). The requisite information is

“being collected from the Provident
Fund authorities, It will be laid on
the Table of the Sabha in que course.

Telephony operators

1480. SHRI M, RAM GOPAL RED-
DY: Will the Minister of COMMUNI-
CATTONS be pleaseq to state:

(a) whethey 8 monthg ttaining is a
must for all the new telephcne opera-

tors before they are offered regular
scale;

(b) the number of telephone opera-~
tors sent for trainifig so far out of the
batch recriited by Delhi Telephones

on the basis of examination held in
July, 1976; and

(c) the number of persons yet to
be sent for training?





